
THE GAUHATI HIGH COURT AT GUWAHATI
[HIGH COURT OF ASSAM, NACALAND, MIZOP.i{M AND ARUNACHAL PPADESH)

No.Hc.vrr-242l2og 7 c 13 ta

From Shri Kaushik Kumar Sharma,

Jt.Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To, Smti. Arunima Deka,

District & Sessions Judge,

Kokrajhar.
oated, Guwahati freZ 6 ll.ilgus- zozt.

rl

Sub:

Ref:-

Madam,

Statlon leave permission.

Your Letter No. DJK.1-5/2U1198 dtd. 25.08.2021

With reference to the above, I am directed to inform you that you

have been granted stauon leave permission, with your ofhcial vehicle, at your own

cost, from the evening of 29.08.2021 till the morninq of 31 08.2021.

The Addl. Distnct & sessions Judge, FTc, Kokaihar and his absence,

the next senior most Judicial officer at the station shalll remain in charge of your

Court and office in Your absence.

Yours faithtully,

sdl-
JT.REGISTRAR UIGII.ANCE)

Memo No.Hc.vll-242lzotot3l ?9 ta, aated 2b' g ' Lo>l
Copy to:-

1. The Project Manager, Gauhati High Court'

Y
JT.REGISTRAR ruIGII.AI{CE)
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